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ORDER 

 CP (IB) No. 180/ALD/2019  

 Ld. Counsel on both sides present.  

 Ld. Counsel appearing for the operational creditor reports that the matter has been 

settled out of Court and, therefore, he seeks to withdraw the present petition.  

 Recording these submissions CP (IB) No. 180/ALD/2019 is dismissed as withdrawn.  

 File be consigned to the records.   
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